ITEM NO.22 COURT NO.11 SECTION XI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Diary No(s). 13185/2017

M/S. KISAN SAHAKARI CHINI MILLS LTD. Petitioner (s)
VERSUS
COMMISSIONER OF INCOME TAX AND ANR. Respondent (s)

(WITH APPLN(S) FOR
IA No.68596/2017-CONDONATION OF DELAY IN REFILING SLP)

Date : 14-08-2017 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
[IN CHAMBERS]

For Petitioner (s) Ms. Kavita Jha, AOR
Mr. Udit Naresh,Adv.

For Respondent (s)

UPON hearing the counsel the Court made the following
ORDER

Delay in refiling the special 1leave petition is condoned
subject to deposit of Rs.2,000/- (Rupees Two Thousand), as costs,
with the Supreme Court Secretarial Staff Welfare Association,

within four weeks from today.

(NARENDRA PRASAD) (SUMAN JAIN)
COURT MASTER COURT MASTER

Signature-Net Verified
D\g\lawg;\‘e y
NARENDR, ASAD
Date: 20 8.16

18:19:30]
Reason: H



		2017-08-16T18:19:30+0530
	NARENDRA PRASAD




